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E:Qren/MaU trlliD8 I1dIDiD, Ia'e OD 
NoriIIel'll BaIlway dl!rin. !\Ugllst-

October, 1973 

3304. PROF. NARAIN CHAND 
PARASHAR: Wil the Minister of RAIL-
WAYS be pleased to state: 

(a) the names of the Exp .. ess/MaiJ 
trains which had bee:! running lale 
on the Northern Railway during the 
period from 1st August to 31 st O .. to-
ber, 1973; and 

(b) the steps taken or proposed to 
be taken to ensure the punctual run-
ning of these trains? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS \SHRI 
MOHD. SHAFI QUltESHI: (a) A 
statement showing the names of Ex-
press/Mail trains which had run 
late on 40 Per cent or more of the oc-
casios during the period 1st Aug-
ust to 31st October, 1973 is laid on 
tbe Table of the House. [Placed '" 
Libra",. Sse No. LT-5900/73J. 

(b) Pun=tuality performance of 
trains on all railways including Nor-
thern Railway Is closely watcbed at 
all levels by the Zonal Railways and 
for selected Mail/Express trains at 
Railway Board's level. Avoidable de-
tentions are taken UP and remedial 
action taken to improve the running 
of trains. In some trains, even ulsrm 
chain apparatus has been blanked oly 
to effect an improvement in punctua-
lity. 

Wltbdrawal of Chala facUity In HIma-
chalExpreM 

3305. PROF. NARAIN CHAND 
PARASHAR: Will the Minister of 
RAILWAYS be pleased to state: 

(a) whether a suggestion bes been 
received for withdrawal of the ch:1ln 
facility In Himachal Express, as the 
train is frequently delayed because of 
Its mtSU8e; and 

(b) it so, the decision of Government 
thereon? 

THE DEPUTY MINISTER IN TH& 
MINISTRY OF RAILWAYS (SHU. 
MOHD. SHAFI QURESHI): (a) No. 
such suggestion has been received. 
No. 53 Up/54 Dn HimaohalExprea_ 
are already running with th~ir alarm-
chain apparatus blanked orr sinee 
April 1973. 

(b) Does not arise. 

Flood Contro) Schemes 10 BJhu 

3306. SHRI BHO'GENDRA JHA: Will 
the Minister of IRRIGATION AND 
POWER be pleased to refer to the re-
ply given to Unstarred Question No. 
2237 on 7th August, 1973 regarding 
progress regarding implementation of 
Flood Control Schemes in Fourth Plan 
and state: 

(a) whether the flood control sche-
mes from Bihar mentioned therein 
have, since, been completed and the 
tc(tal amqunt eal'marked ~r them 
spent; 

(b) it not, the reasons therefor; and 

(c) whether it is proposed to change 
the scheme Nos. 6, 7 and 8 fronl Bihar 
Into fiood-c-.::ntrol-cum-Irrigation sche-
mea particularly for the Bagmati and 
Kamala· group of rivers? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWEJR (SHRI SIDDHESHW AR PRA-

,SAD): (a) and (b). The s~hemes for 
thE> embankment on the right bonk 
of Bagmatl from Karachln to Badla-
ghat and raising and strength'mlnl: of 
Karnla Balan embankment have been 
completed. The other schtlmes of 
Bihar, Which from part of the state 
Plan, are major ones requiring large 
outlays and, therefore, their construc-
tion has to be phased accord1ng to the 
avaUablIity of resources. COllsoquent-
ly, their completion will take some 
time. 

During the 4th Plan, Central assiS-
tance to the States for the Plan eche-
mes Is in the form of bulk loan3 and 
grants without tryinl them to any 




